=
Title: Regarding killing of six Hindi speaking people, labourer from Bihar by ULFA in Assam.
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MR. SPEAKER: This 'period' is not for debate; this is for raising the matter. I have allowed you to raise the matter in the presence
of the Government. What more can I do?

...(Interruptions)
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MR. SPEAKER: I have said that this is a serious matter; the Government will look into it.

...(Interruptions)

MR. SPEAKER: Not one word will be recorded.
(Interruptions)* a€;

MR. SPEAKER: What are you doing? The hon. Minister wants to reply, but you are not allowing him. What is this? Absolute
lawlessness is going on in the House.

...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF IMFORMATIOM AND BROADCASTING (SHRI PRIYA
RANJAN DASMUNSI) : It is a serious issue that has been raised today here. At one point of time, our distinguished leader Shri
Lalu Prasad Ji himself had been there to bring peace in that part of the country. Our Home Minister is in constant touch with the
Chief Minister of Assam. It is a bad thing that has happened. We all disapprove of it. The Government will take a very firm stand
to deal with the terrorists as well as the people who are trying to divide the society. The workers who are there should be given
full protection. I will not only bring it to the knowledge of the Home Minister, but I will also personally speak to the Prime
Minister, the moment House rises for today. ...( Interruptions) I will personally take it up with the Prime Minister today.
...(Interruptions)

MR. SPEAKER: Thank you. I believe that there is an appropriate response to it. [MSOffice8]






